39 Written Answers FEBRUARY 19, 1975

(b) the names of the Billg and the
dates on which those were sent for
assent; and

fc) the reason for the inordinate
delay? i

THE MINISTER OF HOMB
AFFAIRS (SHRI K. BRAHMANANDA
REDDY): (a) 25

(b) and (c). A statement is laid on
the Table of the House, [Placed in
Library, See No., LT-8809/75].

Plan outlay of States in 1974-75

*39. SHRI SARJOO IANDEY: Wil
the Minister of PLANNING be pleased
to state:

(a) the total plan outlay of various
States for 1874-75;

{b) the total assistance sought from
the Centre by each State; and

(c) tha amount sanctioned to each
State?

THE MINISTER OF STATE IN THR
MINISTRY OF PLANNING (SHRIL
VIDYA CHARAN SHUKLA): (a) to
{c). A statement i3 placed on the
Table of the House indicating the Plan
outlays approved by the Planmng
Commission for the States’ Plansg for
1974-75 and the State-wise allocaticn
of Central assistance, While the
Btates generally pleaded for higher
feve] of Central assistance, they did
not formally propose any specific
figure in regard to the quantum of
Central ald. .
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